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CENTRAL ADMINISTRATIVE TRIBUNAL 
JAMMU BENCH, JAMMU 

Hearing through video conferencing 

 
O.A./62/00386/2021 

 
This the 04th day of March, 2021 

 
HON’BLE MR. RAKESH SAGAR JAIN, MEMBER (J) 

HON’BLE MR. ANAND MATHUR, MEMBER (A) 
 

Khalida Ramzan, Age 36 years, D/o Mohd. Ramzan Dar, R/o Ajara Phalipora, 
Bonyar, Baramulla-193122. 

.......................Applicant 
(Advocate: Mr. Bhat Fayaz Ahmad) 

 

Versus 
 

1. Union Territory of Jammu & Kashmir through Commissioner/Secretary to 
Govt. Education Department, Civil Sectt. Jammu/Srinagar. 180001 Email: 
jkedu.gov.in. 
 

2. Director, School Education Kashmir, Srinagar. 190001 Email: desk-
jk@gov.in. 

 
3. Chief Education Officer, Baramulla.  193101 Email: ceobla2010@gmail,com 

PIN-. 
 
4. Zonal Education Officer, Zone and Tehsil Boniyar, Distt. Baramulla.  193122. 

Email: zeoboniyar@gmail.com PIN-. 
 
5. Head Master, Primary School Badihar. 193122. Email: 

psbadihar@gmail.com.. 
      ...................Respondents 

(Advocate:- Mr. Sudesh Magotra, D.A.G.) 
 

 
O R D E R [O R A L] 

 
Hon’ble Mr. Rakesh Sagar Jain, Member (J): 
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   MEMBER (A) MEMBER (J) 
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